
21 Oral Answers CHATTRA 90, MO (SAKA) Oral Answers 22
Prima*? Health Centre* without

*808. SHRI G. S. REDDI:
SHRI ISHWAR CHAU- 

DHRY;
Will the Minister of HEALTH AND 

FAMILY WELFARE be pleased to 
state:

(a) the number of primary health 
centres without doctors at the end' of 
March, 1078;

(b) the reasons for not posting doc­
tors to those centres; and

(c) when could these centres ex­
pect posting of doctors?
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SHRI G. S. REDDI: It is surprising 

that the Minister is not able to get the 
figures of primary health centres which 
are working without doctors in the 
whole of India. It may be that he is 
not able to get the latest information. 
But the hon. Minister should be able 
to tell us how rnsny Primary Health 
Centres are working in India without 
doctor^
. SHRI V. ARUNACHALAM: When
the answer is not available, why did 
you allow the question?

PROF. P. G. MAVALANKAR: Mr. 
Speaker, Sir, Kindly see Direction ISA
of the Speaker's directions, which 
says:

"Answers to questions given in the 
House shall be complete and, as far 
as possible, each part thereof shall 
be answer red separately.

(2) If; on Tiig attention being 
drawn tD an answer---- ”

which I am doing with great respect,
the Speaker is satisfied that It 

aoea not fulfil this condition, he may 
direct th* Minister to give a com­
plete answer.**

Now my submission is this. During 
the last so many day8 a number of 
starred questions are replied to by hen. 
Ministers with this two line sentence 
viz., information is being collected and 
will be placed on the Table of the 
House. I would request you to kindly 
see that if and when such a question 
is to bg answered in this fdfrro, that 
question is transferred to written 
answers and the hon. Member’s another 
question, for which he has given a 
priority may be brought into starred 
questions so that there is an oppor­
tunity for discussion. Otherwise what 
happens is, the "discussion is lost, the 
starrred question^ mre gone and infor­
mation never c6mes. I tell you one 
more point. Moat of the information, 
which they say, will be given is, I 
suspect, given t0 us only after May 
12th! I am not making a charge. But 
generally the experience is that the 
information comes only after the House 
is over. Then, where is the oppor­
tunity for discussion? So, kindly use 
your discretion___

MR. SPEAKER: It is your sugges­
tion. The fettles Committee is examln. 
ing the matter.

(Interruptions)

MR. SPEAKER: I am going to
hold over this question.

PROF. P. G. MAVALANKER: 
Whenever questions Are answered in 
this form that details will be given 
later you can transfer such questions 
to unatarrea questions and one more 
starred question can come.

MR. SPEAKER: Mr. Mavalankar,
your suggestion is impracticable for 
this reason. The answers are given to 
me only on the morning of the day 
and by that time the question list is 
already printed. All that I can do is, 
if the information is not complete, to 
hold over ®e question -for the next 
sitting. This question requires a very 
big reply.........

(Interruptions)
MR. SPEAKER: Mr. Chandrappan, 

my difficulty is that 1  can hear only
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one person at a time and I cannot 
bear all the persons.

SHRI VAYALAR RAVI: I will
.give you one example. The other day, 
I put a simple question via, how many 
agents are there for STC and they said 
that they are collecting the informa­
tion. How can they say like that?

MR. SPEAKER: That is a different 
matter.

(Interruptions)
PROF. P. G. MAVALANKAR: You 

are right when you said that the 
answ&gr come to you only the previous 
day. But my only point is. . . .

MR. SPEAKER: "Please come and 
discuss the matter with me in the 
Chamber. I am at your service. What 
is the point in doing like this? Ques­
tion Hour Is a' very important hour.
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MR. SPEAKER: If you are not
ready, I will hold ever the question.

SHRI raj NARAIN: I am totally
and fully ready.
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Just hear me. Don’t make noise. I 
heard yotf: 'Now you should hear me.
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MR. SPEAKER: This question is
very difficult to answer because it is 
about the end of March 1978. That 
question need not be gone into now. 
We shall go to Question No. 809. 
(Interruptions). I am holding ever 
that question because It is about March 
1978 and information cannot be collect, 
ed.

Cataract Operations
*809. SHRI D. B. CHANDRE GOW­

DA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleas­
ed to state;

(a) whether it is possible to cure 
all cataract patients in India if the 
services of about 3,500 eye surgeons 
are properly utilised;

(b) whether Government would 
like to strengthen facilities in eye 
camps and set up camps throughout 
the country particularly in villages, 
as cataract survey does not take much 
time and one surgeon with proper 
facilities can perform 100 operations 
a day; and

(c) if so, the atepg Government 
have taken in this regard?




